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LEGISLATIVE ASSEMBLY SECRETARIAT
NOTIFICATION
Delhi, the 22nd April, 2024

F. No. 24 /16/MCD Nom./2020/LAS-V11/Leg./4136.—Hon’ble Speaker of the Legislative Assembly of the
National Capital Territory of Delhi is pleased to nominate the following Members of the Legislative Assembly of
National Capital Territory of Delhi to be represented in the Municipal Corporation of Delhi, as per the provision of
Section 3(3) (b) (iii) of Municipal Corporation Act, 1957 for Financial year 2024-2025 :—

S. Name of the Member Constituency Address
No.
1 Smt. A Dhanwati Chandela A | (27) Rajouri Garden | WZ-40/1, Khyala Village, New Delhi-18
2 Shri Ajay Dutt (48) Ambedkar H-Block, Community Centre, Dakshin Puri,
Nagar (SC) Ambedkar Nagar, Sector-5, New Delhi-62
3 Shri Ajesh Yadav (05) Badli B- 56, Laxmi Kunj, Sector-13, Rohini, Delhi-85
4 Smt. Bandana Kumari (14) Shalimar Bagh 92/1, Kh.No.13, FF, Gali No.9, Max Hospital
Road, Shalimar Village, Delhi-88
5 Shri Dilip Kumar Pandey (03) Timarpur 251, lInd Floor, Behind Dashahara Ground
Mukherji Nagar, Timarpur, Delhi-54
6 Shri Haji Yunus (69) Mustafabad F-177/1, F-Block, Gali No. 27, Mustafabad,
Delhi-94
7 Shri Om Prakash Sharma (59) Vishwas Nagar 25, Defence Enclave, Vikas Marg, Delhi-92
8 Shri Pawan Sharma (04) Adarsh Nagar A-13, Gali No.-36, Mahendra Park, Delhi-33
9 Shri Praveen Kumar (41) Jangpura 80/2, Jeevan Nagar, Near Bala Sahib Gurudwara,
Ashram, New Delhi-14
10 | Smt. Preeti Jitender Tomar (16) Tri Nagar G-102, Shakur Pur Colony, Delhi-34
11 | Shri Sharad Kumar Chauhan | (01) Narela H.No.123, Bhumiya Chowk, Village Bakoli,
Delhi-36
12 | Shri Shiv Charan Goel (25) Moti Nagar 3/14, Jaidev Park, Near East Punjabi Bagh,
New Delhi-26
13 | Shri Som Dutt (19) Sadar Bazar 127, Block-M, Shastri Nagar, Delhi-110052
14 | Shri Vishesh Ravi (23) Karol Bagh (SC) | 16/542-1, Military Road, Bapa Nagar, Karol Bagh,

New Delhi-05

MUKESH C. SHARMA, Dy. Secy.
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